OPEN COURT

CENTRAL AOM INISTRATIVE TRIBUNAL
ALLAHABAOD BENCH : ALLAHABRD
>
ORIGINAL APPLICATION NO,645 OF 2003
ALLAHABAD THIS THE 27TH OAY OF NOVEMBER,2003

HON'BLE MAJ GEN,K.K. SRIVASTAVA,MEMBER=-A
HON'BLE MR. A. K. BHATNAGAR ,MEMBER=J

Ganga Narain Mishra,
son of Sri Daya Nand Mishra,
E.0.M.P. Branch Office Raipalpur,
District Kanpur Dehat. sesssesscssApplicant

( By Advocate Shri K.K. Tripathi ) |

Versus

i
Te Union of India, 2
through Secretary, f
Ministry of Communication,
Oepartment of Post and Telegraph,
New Delhi,

2o Post Master General, Y
Kanpur Region, Kanpur,

3. Director,

Postal Service Banpur Region,
Kanpur,

4, Superintendent,
Post Offices, Kanpur (M),
Division Kanpur,

5% Sub. Divisional Inspector,
Postal Sub. Divisioan,

Rura, Kanpur, sseeesessss.Nespondents

( By Advocate Shri Rajiv Sharma)
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aﬂ'é'l_i] GEN. K.K. STINASTANE MEMSER-2
L

; The grisvence of the apalicast is that so OFC has .+ =1 3
Comwased RUT a8y stamisgtiom bald sisce the year 2000 far

sgronstisa af the applirast to the zost of Fastass, The
raspoadeats Save Tatarses the saalizstiss of the applicest

stating ihat His ape &3 o 02 07,2055 is mare thas S8 jears,

2e iggriswad 5y Soz scliom of Uhe resgomdestis the goplicast

kﬂ'iﬂ.ﬂ recressstation om T1E.E. 205 (dsmexers 3-8) Tallou=d by

p Teresaatatize gslad 15.3.2085 (Bamneceze 3-7). So far the
san: rEnsing e—ee wfdzcifed. e baws Jefused the Tecards sad
in our cossideres wisw the zads o justice shgll e serwed if
the pemdisg recTessstatlicoss of Uhe apilicast detad 10,05.2385

(drmeare 3~5) anz 15.T.2003 (issexzre 8-7) av= J=cided by =

TEaSded =ad aPpsgking or-oer wilikis spe=cifisd Sime.

The @.8. is discoess 8F 22 the admissios stage itself
willh girecfior T rasdoadest Mo.2 i.z. Fosi Aastsr Gessral,
L2t e 2Ecids Ihz 200w Bertidmel Tareseabstiams of the
sdplicast withim & perisg =f Tives mosths Oy 2 Faasoled and

SPESE IS STdEr,

. iters shzll o o soder a3 o costs,

he
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